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(d) what is construction position of 
flats under the said scheme category- 
wise and locality-wise as on 30th April, 
1990 ; 

(e) whether some more flats under 
the scheme are to be allotted during 
the   current as well as next year ;  and 

(f) if so, give the details thereof 
category-wise and locality-wise and if 
not,   the  reasons  therefor ? 

. THE MINISTER OF URBAN DEVE- 
LOPMENT (SHRI MURASOL1 MA- 
RAN) :  (a) Yes, Sir. 

(b) to (f) Information is being col- 
lected and will be laid on the Table 
of the Sabha. 

Allotment  of   plots  in  Rohini 

1179. SHRI SYED S1BTEY RAZ1 : 
Will the Minister of URBAN DEVE- 
LOPMENT   be   pleased   to   state : 

(a) whether DDA had invited appli- 
cations lor allotment of  residential plots 
in Rohini in 1981 ; 

(b) if so, the details of  plots alloted 
during the last three years category- 
wise as on 30-4-90 and balance position 
category-wise ; 

(c) whether some mote plots are under 
development   category wise ; 

(d) if  so, the details thereof , category 
wise and Sect or wise ; 

(e) whether some mote plots are to be 
allotted during the current as well as 
the next year ; and 

(f) if  so, the details category-wise 
and sector-wise and if not, the detailed 
reasons therefor 1 

THE MINISTER OF URBAN DE- 

VELOPMENT (SHRI MURASOL1 
MARAN) : (a) Yes, Sir. 

(b) Plots allotted : 

(&)  and (d)   Break up of the plots 
under   development   is   as   under :— 

Sector-wise details of these plots are  not 
available. 

(e) and (1) Allotment is done as de- 
veloped plots become available. 


